
OFFICE ol= Tl-lg PRINCIPAL DlSTRlCT_& sessions JUDGE (HQ_V§);_DEvLHl
ORDER

The following Personal Assistants are hereby directed to remain posted temporarily in the same
DistrictslOourts where they had been postecl earlier vide this office Order No. 48667-682/Admn.lIP&T/HQs/2023
dated 01.07.2023 & subsequent orderldirecticn of the concerned Principal District & Sessions Judge, Delhi/New Delhi
w_.e._f__._(_J_1_.0t}.2(_)2_3 to 3‘l.08.20_23_ or till f_urther_orders. whicheveris earlier.

SI. l\lo. Name of the Official
1. Ms. Aneesha PA in the court of Sh. Vipul Sandwar, MM-02, North-East District,

D/o- Sh.Satpal Karkardooma Courts, Delhi
2. Sh. Sunil Kohli PA in the Court of Ms. Madhu Jain, Principal District & Sessions

3/°'3h- W355 Ram K00" Judge, South-East District, Saket Courts, New Delhi.

3. Sh. Ajay Kumar Mishra PA in the Office Pool, Shahdara District, Karkardooma Courts,
S/o- Sh. Awdesh Mlshra De|hi_

4. Ms. RajniSharmalArora PA in the Court of Sh. A. K. Jain, District Judge (Commercial
W/<>- 8h- Jitender Arora Court) -os, South-East District, Saket Courts, New Delhi.

Note: 7'
1. Ms. Poonam Sharma Wlo-’=VSh. Mahender Kumar Chaudhary, Personal Assistant is hereby directed to join in the

Office Pool, Central District, Tls Hazari Courts, Delhi on return from Maternity Leave/Child Care Leave.

2. Ncn~compliance of the orderlimmediately proceeding on leave shall be considered deliberate insuborolination
and the Officials shall be placed under suspension and disciplinary action shall be taken ag inst the officials,
as per rules.
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(Officiating) Principal District & Sessions Judge (HQs)

geese ~ 3'78 i °e'¥fi»/No. /Admn.l/P&TlHQs/2023 Dated. Delhittheg ‘E Jtll. 2823
Cogy forwarded for_i_nfo_rmation and n_e_ce_ssary,ac_tion tor-

1. The Ld. Principal District & Sessions Judge, South-EastlNorth/North-East/Shahdara, Delhi/New Delhi.
2. The Ld. Officer In-Charge/DDO, Accounts Branch, Central/South-East/North/North-East/Shahdara,

Delhi/New Delhi. ‘
3. The Sr. A.O (Judi)/A.O (Judl)/Branch In-Charge, Central/Scuth-East/North/North-East/Shahdara,,

Delhi/New Delhi.
4. The Officers concerned.
5. PS to the undersigned.
6. The Officials concerned for necessaiy compliance through electronic mode only.
7. The Dealing Assistants, Personal File, Central District, Tls Hazari Courts, Delhi.
8. The Dealing Assistant, Leave Section, Room No. 114/ ACR Celll Computer Branch, Central District, THC,

Delhi. ‘
9. Th ealing Assistant, Layers, Computer Branch, Central District, Tls Hazari C<Qrt§Befhi
1 he Web-Site Committee, Tls Hazari Courts, Delhi. P I %OV3 r
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(Officiating) Principal District & Sessions Judge (HQs)

Delhi
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